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State Goyermment to verify how far these
officers have worked properly and to verify
their physical achievements ?

Mr., Speaker: These are all suggcs-
tions for action. Hon. Members can only
elicit information here. ‘

Shri Kamath: In connection with
this  social education and other allied
activities of the Community Projects
Administration is care taken to see, t0
ensure, that special attention is given to
those areas where the Congress Party
is comparatively weak or has suffered a
major set-back?

Mr., Speaker: That is an allegation.

si ShriS. N.Mishra: Itisan insinuation,
ir. ,

Mr. Speaker: The hon. Member
wants such care to be taken.

Shri Kamath: I want to know the
Government’s policy.

Gadilinganas Gowd: Sir, may
I put one more question?

Mr. Speaker:No; I have allowed
sufficient number of Qquestions.

Shri Gadilingana Gowd: 1 have
asked only one question, Sir.

Mr. Speaker: I have allowed him
three  questions.

Indian Embagsy in U.S.SR.

*3054. Shri Shree Narayan Das:
Will the Prime Minister be pleased to
state:

(a) the present position in the matter
fi of movement of our diplomatic
personnel in U.S.S.R.; and

(b) whether there has been any re-
laxation in the restrictions previously
imposed ?

the Affairs

i?hrl Sadath Ali Khan): (a) and (:3'
p-to-date information is being obtained.

It may be stated however that many of the

sttcvious restrictions have been with-
awn.

Shri Shree Narayan Das: May I
know some of the important restrictions
that have been withdrawn ?

The Prime Minister and Minister
of External Affairs (Shri Jawaubarlal
Nehru): We have said that we shall
lay more or less accurate information as
soon as we hear. The restrictions were
in rclﬂxd to arcas where people could not

. distance ousside Moscow where

could go or. could not go; that is the
major nature of the restrictions.
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Shrimati Renn Chakravartty: May
I know if our Embassy was put under any
special restrictions or whether these res-
trictions applied to all the Embassies
accredited to Moscow ?

Shri Jawaharlal Nebhru: They used
to Ipply to all or—1I cannot say absolutely
all—to most; it may be that to some
Embassies from Eastern Europe they- did
not apply, that I cannot say, but in the
past these restrictions applied to most
other Missions in Moscow.

Shri B. S. Murthy: May I know
whether there are any restrictions on the
movement of the personnel belonging to
Russian Embassy in India; if not, why
not the USSR Government be requested
to extend the same facilities to the personnel
of the Indian Embassy in Moscow?_

Mr.Speaker: Are there oonesgonding
restrictions here that is what the hon.
Member wants to know.

Shri Jawaharlal Nehru: Well, to
begin with I said the restrictions in the
Soviet Union, as far as I know, have been
largely withdrawn. The were never
special restrictions for India, they were
some general ones about someareas etc. But
the hon. Member’s suggestion is that we
should have restrictions of the same kind
here.

Shri B. S. Murthy: No, no; that is
not what I want. I did not say that. I
said, if there are no restrictios on the
personnel of the Russian Embassy - here,
is it not justifiable to ask for reciprocal
facilities in Moscow.

Shri Jawsbarlal Nehru: What I
am saying is, the restrictions have been
mostly removed there. What more can
I say? I do not know about the details.
They are not coming in our way at the
present moment.

Shri Kamath: May I know when
these restrictions were removed and the
position improved in this particular matter
—whether it was after the ceremonious
affirmation of their faith in Fanch Shila
by the Soviet Prime Minister and Tovarisch
Khruschev, or before that? What is the
position today ? The Prime Minister
told the House some time ago that Indo-
Russian relations are regulated by the
five-fold tenet or doctrine of Panch
Shila. Has there been any improvement
since the Panch Shila was endorsed by
the Russian Government and of course
by our own Government?

Shri Jswaharlal Nehru: I do not
think any precise dntecapbe_ﬁxt;d. lu’I'h«:se
are gradual changes caming in the last two .
or three years. I think there have been
progressive changes there. Most of the
restrictions, I belicve, relate to certain, -
particular, military areas,
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ShriD. C. Sharome; Is it ot 8 fact
that e Trembets of e Inditn Emdboay
stoff, of whatever grade or stats. have
o get vica or a permit even wben they
tave to move from one place to

in the city, and from ooe iocafity to epother
in the USSR?

Stirl Jowehnrlal Nebrn: [ could not
my what the vrule is now. b:;‘pmhblym
regard to cestsin sreds o t is
necessacy.  Jo regard to some oﬂ\p:‘:':eu
ft may be necrssdry, Apayt from its being
fnecessary or pot, it is very oﬁmhcw
to inforw the awthorities so thet they
might Infiore the Jocal peaple. The ban.
Members must remember that the whok
mo[ Goveronent there js

from whoiy we are used to bere, ltlsof
# differeoe type. It has many virtues snd
may be thete are some aspects in it
which the hon, Members here ma.' not
fike. The thing is diflere®. It is dIfh-
c:idt toromwre the twy,

Flaod Costrol Works o Tripan

*3056. Shirl Bires Datt: Will the
Minister of Irvigadon aud Poser be
picxed to swmate:

(a) whether any axpett Bagioaer went
to Tripara to mpcrv'lsc the @wod cuptrol
works there;

(b) if s0, whether any report has been
submitted by bam;

(c) the fndingy regarding the works
arried on Damberco Fall frojet and
Chakma-Ghat  Project:  end
. _(d) whether thete works ar¢ peaored
in€ eccording 1o u:hedule?

TbeDw-!i
Ihthi t (ca
Yes, Sir. The Chi )' (.) i
"Fuld Invesdpbwu Cenim Water

h ﬂoodﬁ @:’ Mnm
lnspect the 1Ot cm

around the town and ko to
discom the flood with tie local
anhorities of Trhpurz State. He hos

sobanifted an Inspatoo Repart but it
dots not_tefer Dambmroo  Fall and
Chaknw-Gimt  Projects a3 he did not
visit these prupa™

(d) Yes.

Shtird Biren Dutts EI know whether

encmpt has been to find out the
ﬁgn. ing the works avniad om an
the Dam Fall aad Qukma-Ghst
projacs ?

site tentatively. report
:.mmeonhemd..m;.hmm
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mh Mlmllldxw(
prmed for thele (wo eofTe?

Shri Hashi: ¥ think it is about Re,

for the Invesugatian. I am Dot
qu;lt ’mf about the figure’ I shalf have
t of.

Somaasila Project

*3057, Shri Ramachmnudrs Reddl
il the Minister of I l.:igldoo

Power be 0 stae:

{a) the cxmnoendsions of the Andhre
Goverrunent regarding Somasils Project;

) the stagc 8t which e wcheme
suands; and

(¢) whether the project reports and
cimates are not readtly svailable s
3 by the Krishne-Pennar profect

athorities ?

The Depucy Minbstoy of
and Power (Shri Aethi (3) The
went of Anghrs have i October, 1955
recommended the indusidso of Somasila
Project in the flood control programme of
the smte under the Secxmd Pisn,

(b) No decsion has yet been taken oa
the Staze  Govermment’s recommenda-
tiop

(c) The dcuiled project report for
the scheme submitted by the Andhue
g(:;reru:nmt in Oc(ober. 1955 conmins

repomt and  esthmate pt!ﬂnd by
the Goverrament of Madrss in 19St.

Shri Ramachandrs Reddi: MayI
know whether the Government have
considered the desirsdility and bheaesxity
of aalling for the records from the Andhra
Government, together with en  afficer,
who will be able zo assist in the examina-
tion of the records?

Shri Hathi: Genersily, the metbod
followed in cxamination of these

Tojects is that the of the State
overnoept sre ¢a hene for 8 per=oo gt
about these

djscuasjon
mattersis Eaxnbd on onl'y when it jo possibile
to do so. Otherwise, cither an afficer
feom the Central Water sad Power Com-
mission goes there, or an offices from
the State Govemmcm is called here for
disausion.

Shr] Ramachsndre Reddi: May |
know whether there is any pﬁpml to
have ap eazly discussion ao this mafier,
with the Stzie GOVEmment?

Shei Hatal; The ochame is being
ammmiodd, end if it is fonad oecemary,
noﬁwtm!benlhdhd?h;,hem

mother Quedtion Ww!
oA %0 ‘the House. m:humm





